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‘5. Residence. of the High Commissioner
of India, Canberra :

1966-67 : Rs. 4,838.44
1967-68 : Rs. 35,993.92
1968-69 : Rs. 7,770.00

From the figures given above, it will be
seen that no large and inordinate expen-
diture has been incurred on the residences
of the Indian eavoys in question.

(c) The Missions take every step to
curtail. the expenditure on this account
consistent with the proper maintenance of
Goveroment property. In case of leased
houses, every effort is made to persuade
landlords for minor/major repairs. Thus,
Government iiability on repairs and main-
tenance is kept at the bare minimum.

Export of Cement

532, SHRI R. K. BIRLA :

SHRI BHARAT SINGH
CHAUHAN :

SHRI HUKAM CHAND
KACHWAI :

SHRI SHARDA NAND :

. Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) the total quantity of cement exported
to the different countries from April, 1968
to March, 1969 ;

(b) the price at which the cement was
cxported to each country ;

(c) the target fixed for export during
the year and the extent to which it has
been achieved ;

(d) whether there was a loss in the
export of cement and if so, the loss per
tonne and the manner in which the loss
was compensated ; and

(e) the targets fixed for its export
during the year 1969-70 and the amount
of foreign exchange likely to be earned
thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) and (b), A statcment is
attgched. C
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Quantity in Toane Value in ‘000" of Rs,
Unit Value in Rs. per Tonne

S. N. Nane of country 1968-69 Unit value

Qty. Val.
1. Ceylon 98155 9227 94.00
2. Kuwait 25875 3260 126.00
3. Muscat 1299 158 12252
4. Nepal 60244 7263 120.55
5. Saudi Arabia 18260 2546 136 73
6. Others 1101 156 141,62
Total : 205285 22610

(c) No export target was fixed.

(d) Yes, Sir. The average loss in the
export of cement worked out to about
Rs 33/- per tonne which was met as
follows :-

(i) Up to Rs. 25/- from Market

Development Fund of the
Government of India ;

Upto Rs. 6/- from Cement
Regulation Account maintained

by Cement Corporation of
India ; and
(iii) The balance from Tfactories

engaged in cement exports.

€) No export target for the export of
cement during the year 1969-70 has been
fixed.

Export of Honey

533 SHRI R. K. BIRLA : Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether -it is a fact that honey is
being exported ;

(b) if so, the quantity of honey expoi-ted
during the last three years, year-wise, and

the names of the countries to which
exported ;
(c) the amount of foreign exchange

earned on this account during the above
period ; and

(d) the incentives which are being
given to the bee-keeping industry in oader
10 boost the export of honey ?
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THE DEPUTY¥ MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND

SUPPLY" ( SHRI CHQWDHARY RAM
SEWAK) : (a) Yes, Sir.

{b) and (¢) :

) Qty. in kgs/Value in Rs.
Name of the -
countries 1966-67 1967-68 1968-69
B Quy. Val. Qty. Val. Qty, Val.
Malaysia — — 45 270 — —
Netherlands

Antilles — — 13 73 158 1466

(d) Assistance is available on the pro-
duction of honey, allhough it is not
directly related to the export effort.

Collision Between Indian Naval Ships

534. SHRIMATI ILA
PALCHOUDHURI :
SHRI S. A. AGADI :
SHRI HUKAM CHAND
KACHWALI :
SHRI V. NARASIMHA RAO :
SHRI VALMIKI CHAUDHARY :
SHRI D. C. SHARMA :
Will the Minister of DEFENCE be
Pleased 1o state :

{a) whether it is a fact that two Indian
Naval Ships ‘Mysore’ and ‘Rana’ were
involved in a collision early on the 2nd
June, 1969 while carrying out night exercises
and manoeuvres in the Arabian Sea ;

¢b) if so, the causes of the collision and
rthe extent of damages caused- to both the
ships together with the approximate amount
of expendilure which will have to be incur-
red on the repairs of the two ships inclusive
of the time which will be needed for carrying
out the repairs ;

(c) whether it is also a fact that not
only both the  vessels have been damaged
but that there have also been a number of
fatal as well as other casualties and some of
the Naval personnel are missing ;-

(d) the steps taken to trace the missing
personnel together with the result of the
efforts made ; and

(e) the steps taken or proposed to be
taken to prevent incidents of this nature in
future ?

THE MINISTER OF DEFENCE (SHRI
SWARAN SINGH) : (a) Yes, Sir.

(b) ‘10 (e). A Court of Enquiry into
the accident has alrcady been ordesed and
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is at -present carriyng out investigations,
Only minor damages have been sustained by
the ships. INS ‘Mysore’ has since been repai-
red during. her routine refit ; the repairs to the
INS ‘Rana’ are being carried out as part of a
routine refit. The cost repairing the two
ships will be known after the repairs are
completed. Three Sailors were thrown
overboa d from INS ‘Rana’ due to the imp-
act of the collision. An air-sea . search
for the missing sailors was conduc'ed but
without success, The sailors are presumed
to be drowned. There were no other casu-
alties. After the exact cause of the accident
is established by the Court of Enquiry, suit-
able measures will be considered for avoid-
ance of incidents of this nature

fad sfaven sawlcal #Ydaq § afg

535. =it fagr= fag : 3av sfawear &=
ag qam FT FIU FW@

(%) a9 1962 & arz “fegq wg”
F warl # wfawifal #Y a7 & g3
FXAFT ¥ gfgar § A alkads
maw § feadt afg #1a5 §;

(w) 7ar sa% 9o # &1 w0 3fsg
F1 yar FT faar mar § w7 afk g, at
Fq q; AR

() afz agl, @t gu%F ;AT FIWE ¢

slaear-sat (=t @w fag) : (F) &
(). frafaee &fas, fas wT qur
faw feafaee Fraq & afusQE wafs
AHA FT AT H AT H1E Geaq 7 &)
gt | weaT ferT §7 ¥ omE
AT FgE afgw fga § @ @ )

1 o 1968 ¥ feaifaes qtasi, aifasi
AR qurfaEl €1 Ta § agy 10 Wy
¥ 12 w9 Arfas ax fafwe @t 41,
15 T9% % UF GHIT T qF qgT & I 4t
(za% =fafaa 5 wad w1feF F1 oF agq
afg ¥t @ ) | feafawe &faai & fog
Faa ¥ gmfag R EHEFER FW a™
M3 16 wgT 1968 a1 A frg qT I
o< feafaee qifawi wie g & frg





